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01.
State Bank 
of India
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d under 
SBI Act

27-09-2022  ₹      4,72,06,042  ₹      4,72,06,042 
Secured 

Financial 
Creditor

 ₹      4,72,06,042  ₹ 4,72,06,042 No Nil Nil Nil Nil
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claim not 
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under 
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n
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Annexure-3

Name of the corporate debtor: B&A BEST HEALTH CARE PRIVATE LIMITED;  Date of commencement of CIRP: 13-09-2022 (order received by IRP on 16-09-2022); List of creditors as on: 24-10-2022 
List of secured financial creditors (other than financial creditors belonging to any class of creditors)

Sl No.
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Contingen
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mutual 
credits 

that may 


